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Title: Need to take action against D.M., Allahabad, Uttar Pradesh for not convening meeting of Vigilance Monitoring Committee.
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MR. CHAIRMAN: Hon. Members Shri Shankhlal Majhi, Shri Rajnarayan Budholia and Shri Hari Kewal Prasad are associated on the
matter raised by Shri Rewati Raman Singh.



